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SHHIDHAMANKAR: It i* wparttd 
that ttim i» an influx ol settlers round 
about Teheflkad and Periyar lake area. 
These settlers and their cattle carry 
the virus disease in that area. May 1 
know what step* have been taken by 
the Ktovemtnent to see that these are 
driven away from that area to pro* 
tact the bisons in the sanctury?

SHRI ANNASAHEB  P.  SHINDE* 
This was one of the recommenda tlons 
of the Kerala  Veterinary  Research 
Institute and th# local forest depart, 
ment has taken ail necessary steps to 
keep local cattle away so that they 
are protected.

SHRI  DHAMANKAR:  There  are 
other sanctuaries  where bisons  are 
plenty in number like Khan Park in 
Madhya  Pradesh.  I went to know 
whether Government has taken any 
measure to see that the virus does not 
reach this area and jeopardise the life 
ol bisons there?

SHRI ANNASAHEB  p.  SHINDE: 
As I Mid in the main part of my reply 
a team from Izatnagar is making an 
on-the-spot investigation, and natural, 
ly if they make recommendations to 
take any other steps for  protecting 
wild life and bisons elsewhere,  we 
will do it accordingly.

SHRI R. V, SWAM3NATHAN: May 
I know  whether this  virus is also 
spreading in other areas?

SHRI ANNASAHEB  P,  SHINDE: 
That is very  difficult to say. Some 
e/tort has been  made to  separate 
ttsona. But this epidemic now is going 
down, and recently, there is no report 
of fresh deaths.
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fârarr ;

(*t) wt ?f|t w <nj«ft aft m 

<rr ihrr *rm $  fflr

wfa  I;
t

(*) arfe fr at Tn»r tor m r 

qtw jp  f3?ra[ fv?nft  înRTT vr 
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB F- 
SHINDE): (a) to <d>.  A statement 
is laid on the Table of the Sabha.

Statement

The number of persons affected by 
recent drought in various districts of 
Rajasthan, as reported by the State 
Government, is as follows:—

S.  Name of the District.  PopuI«- 
No. tic® affect

ed Cm 
lakhs)

zAjmer  . 6*oo

2AJwar  ,

3 Banswua 5*79

4 Bikaner . 3**7

5Buitdi  . I‘33

6 Barmer . 7*Io

7 Bhilwara 7-50

8 Bharatpur 1*49



«  f?7|   ̂ W  »

JJ. «•
Jjfc   r ' * W |r.- " AT < J"*" f’ Jm

WWr fdWf f  H, | I

*r*fa  wpf  |/ t«  :9 Chitrorgsrh *'97

10Churu  . 4*93

11 Dungrapur 4̂0
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*3Jaisalwer i‘41

H Jalore 6*21

15 I 1 7‘»4

16Jaipur  . *3*35

17Nagaur . 8*84

18Pali 8 00

19 Jhunjhunu ■*.25

30 Sirohi  . .» *0

Jit Sikar * 25

?2 Sawn Madhopur 2 4«

2%Tonk  . 2 *5

24 Udaipur 14 •>6

Total 132 56

(b)  Some of the affected District 
were visited by the  Central Study 
Team to assess the drought situation 
lor advance plan assistance during the 
financial year 1974.75.

(c)  The State  Government hnve 
not received any such teport

(d)  Does not arise
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Whether any Central study team had 
visited these  districts to assets the 
gravity ol the drought situation.  So, 
kindly tell us what the study team 
hag done about it.
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Whether any Central study tana had 
visited these districts to a*Mr  the 
gravity of the drought frituatlon.  ’
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SHRI ANKASAHBB  P.  SHINE®. 
Actually, I have said that in my re
ply. I will mention the names of the 
districts.  They are:  Ajmer, Pali,
Jaipur, Alwar and Sirobi,  These arc 
the districts  which flag been visited 
by the
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SHRI ANNASAHEB  P.
Normally, the Central team discusses 
with tbe representatives ot the State 
Governments some sample relief work, 
ether operaPoQ*' md. the  situation 
there  But, mainly, the assessment ot 
the State  Government is taken into 
consideration, unless them is reason 
to Mieve that «cme State Govern
ments’  reports need to be  further 
looked into.  So, this Centra) team 
has reported and a very large num
ber e| district* have also been men
tioned in my reply. they have been 
affected by  drought and immediate 
relief measures axe  necessary.  The 
•tale Government gave ah assessment 
that ita. is crores wiH be required lor 
relief and.  naturally, they  sought 
some Central  assistance.  The hon. 
Member is aware that under the new 
dispensation iww, titer* are certain 
welMaid down principles lor helping 
the State Governmentf.
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SHRI ANNASAHEB  P.  SHINDE 
The Central Team made this report 
Also, a high-level  Committee under 
Mr. Sivaraman, the Member of  the 
Planning Commission, went into this 
and they recommended advance Plan 
assistance to the  tune ol Rs 10 5 
times to Rajasthan upto 31st March
im
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SHRI ANNASAHEB  P.  SHINDE 
Thi name* of  districts  which hive 
bm mentioned here are vwy badly 
•Hoctod drought districts.  la Rajas* 
thaa,i* every district tome pockets 
Ota  itoiMi out  which are badly 
4§mfyA, Here, whtrt there is wide*- 
pmA drought  only  those districts

have been listed Some other pockets 
can alio be ba% attested.
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SHRI ANNASAHE£  P  SHINDE: 
This is the report of the Committee. 
As i said, on the basis ol the assess
ment made by the State Co\esurient 
and the Central Team, these districts 
have been listed as badly alTecied dis
tricts.

SHRI AMRIT NAHATA  Sir,  the 
hon Minister in his reply has said 
that grants for famine relief are given 
under the new dispensation. I would 
like to know whether the new dispen
sation as recommended by the Finance 
Commission is the dispensation he is 
referring to.  Also, I would like  to 
know whether the hon Minister knows 
that an  academic,  theoretical air- 
conditioned room approach to natural 
calamities  like  famines vuE ne\ er 
solve the pr&dem and he will tel] the 
House whether  famine is a national 
calamity or a local calamiand, if it 
ts a national calamity, will the Central 
Government come out of a very nar
row bureaucratic appr >ach, face the 
realities and come forward liberally 
to assist the States  which are very 
severely affected by droughts:
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SHRI ANNASAHBB  P.  SHINDE: 
1 can very w*U appreciate the anxiety 
of tte bon. Member who come* from
• very badly affected drought district. 
The  Finance  Commission has gone 
tote tbit problem.  X would like to 
mention hare that the Finance Com
mission Hated many  wasteful prac- 
tices prevailing under the old system 
of Central assistance. Therefore, they 
suggested that unless the system was 
improved, a lot of  waste of public 
money will be involved.  Now,  the 
new recommendations have been made 
and tbe Government of India want to 
stick to these new recommendations

Delay la UteMttag of Wage* fey 
f.CX

*583. SHRI MUKHTIAR SINGH 
MALIK: 

gWfrl S. N. MISHA:
WIU the Minister of AGRICULTURF 
AND IRRIGATION  be  pleated to 
state;

(a) whether Government an aware 
that there has been inordinate detoy 
in the unloading of wagons by tfc* 
F.C.I. during January, and February, 
107$ throughout the country;

(b) if so,  the  loss suffered  by 
F.C.I. as a result thereof; and

(c) what steps have been or are 
being taken  to expedite unloading 
of wagons by the F. C I. 7

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AJNU 
IRRIGATION (SHRI ANNASAHEB P. 
ggUt&E): (a) to (c).  A statement 
inditing the detail* is laid on  tbe 
Table of the Sabha.

Statement

(a) There was no serious bold up 
d   wagons till  towards the 
end of  January, 1975  even 
though the  departmentaHsei 
labour adopted ‘go-slow* tac
tics in tbe depots in the Reas* 
tern Zone during that month. 
Inordinate  delays  however, 
occurred in late January and

m  Mntaiy. t$U In 9ih*r» 
West ttongal, Assam syifl jfrsIM 
lUcJoas a* ft pt  the
departmentalised labour went 
on an indefinite strike  with 
ettaofc from 27.M97&

(b) Tbe loss suffered by tbe F.Ci.
was in terms of  demurrage 
and wharfage which aeeryiod 
on account  delay In release
of wagons.  Figures of de
murrage and wharfage which 
accrued on this account are 
being collected.

(c) At places where difficulty in 
unloading of wagons was ex* 
perienced stocks wrte direct
ly delivered to the State Gov* 
armneats by deploying outside 
labour.  Wagons  were alto 
rebooked  and  diverted  to 
other  trouble-free ooints ot 
unloading to avoid detention 
of wagons and  payment of 
demurrage charges.

SHRI MUKHTIAR SINGH MAUK: 
The Hon’ble Minister has given the 
reply that the losses wm on account 
of demurrage and  whartftge in  the 
am* affected by the strike in Assam* 
West Bengal, Bihar and Delhi.  But 
what about the other areas unaffected 
by the strike?

Secondly, leaving %part the strike 
period, there have been annual and 
monthly losses due to demurrage and 
wharfage in  each ot the last three 
years. How are you going to explain 
it’

SHRI ANNASAHEB  P.  SHINDE: 
As I have said in th? main part of 
fflv reply, other parts of the country 
were  not  affected;  those  affected 
were mainly Delhi, West Bengal, Bihar 
and some North-Eastern States.

As far as losses on account of de* 
murrage are  concernert—tbe appro
priate w*rds wou*d be *areae iâfcWch 
we havt incurred demurre*#’—> t dflftt 
have the monthly figures but I havt




